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1981 ...... the bouein, agencies in PUD-
jab wii1 ~ able to formulate urban 
housing schemes with HUDeO loan 
sanctio..n of Rs. 3.62 crores. 

Food ,took with Punjab 

1112. SHRI R. L. BHATIA: Will the 
Minister of AGRICULTURE be pleas-
ed to state: 

(a) the quantity of paddy at pre-
sent lying in stock wIth the Food COl-
poration of India in Punjab; 

(b) whether at some places stocks 
have bene deteriorated due to expo-
sure during the recent rains; 

(c) if so, the quantity thereof ~d 

the reasons therefor; and 

(d) the stePs being taken to pr€'vent 
such deterioration 01 stocks in the cus-
tody of the FOOd Corporation of India? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL. 
TURE AND RURAL RECONSTRUC-
TION (SHRI R. V. SWAMINA-
THAN): (a) The quantity of paddY 
at present IYialg in stock with li'ood 
Corporation ot India in Punjab is 
13,59,373 Mts, as on 1st July 1981. 

(b) and (c). The stocb of paddy 
have undergone deterioration at some 
places (especially under CAP storage) 
due to factors beyond human control. 
As regards the damRge of foodgrains a 
~ ~  Committef> has examined the 
stocks of paddy in Punjab" which .. lrc 
more than three years old and a 
quantity of 1936 MTs. has been  been 
segregated and auctloned. 

(d) As and when discrepancIes 
come to notice, the Food Corpor&ltlon 
of India is asked to investigate ~ 

rectify. Instructions are also iss \red to 
intensify the quality checking arrange. 
ments with the Food Corporation of 
India as well as the States. The QUa-
lity Control Cell in the Department of 
Food at the headquarters also ~  

out surprise inspection of stocks and 

suitable measures such as ,election of 
storage site, use of d ~ e and good 
quality polythene covers etc., are sug-
gested to minimise deterioration. 
Modern scientific pest control measU-
res arc undertaken by qualified and 
technically trained personnel for pro-
per upk(>ep of the foodgrai"ls. 

Irrigation projeds of Sundergarh 

, ~  SHRI CHRISTOPHER EKKA: 
Will the Mmister of IRRIGATION be 
pleased to state: 

(a) the nam-E' of major irrigation 
projects of Sundergar h district in 
Orissa taken up during 1978-79, 1979-
80 and 1980-81; 

(b) the progress made SO far fOr the 
completion of those ~ e  

(c) whether the LB river irrigation 
project will be completed during 198]-
82: 

(d) the total number of villages in 
Sundergarh and its adjacent districts 
which will be benefited by the imple-
mentation of these projects; 

(e) the total acres of land can be 
brought under irrigatiOln in those dis. 
tricts by the completion of this LB 
irrigation projects; and 

(f) the details thereof? 

THE MINISTER OF STAn IN 
THE MINISTRY OF IRRIGATION 
. (SHRI Z. R. ANSARI): (a) IrrI_ 
gation prOject is the only MajOr Irri-
gation ProjE'ct which has been propos_ 
ed bv tho State Gover nment to benpOt 
Sundergarh district in Orissa. 

(b) The project has not been &p-
proved so far and no work has so far 
been undertaken 

(c) No, Sir. 

(d) Sambalpur is the only adjacent 
district to be benefited from this Pro-
ject. Information regarding number cf 
vUlages to be benefited is not avail-
able with the Centre. 
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(e) and (f). Thij project on comp-
letion will provide irri,ation to an 
area of 2,03,000 ha.; out of which the 
area to be irrigated in Sundergarh dis_ 
trict will be 1,82,000 ha. and the 
balance in Sambalpur district. 

Govemment accommodation 

1114. SHRI CHRISTOPHER EKKA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the total number of different 
categories of quarters under construc-
tion in Delhi and New Delhi; 

(b) the expected time of the com· 
pletion of their construction; 

(c) whether Government have a 
proposal fOr constructing some m..>re 
number of quarters during the cunent 
financial ypar; 

(d) the total number of quarters in 
different categories (A, B, C, D and 
E) type ~ going to be released dnd 
allotted to the various Central Gov-
ernment employees during the curt"t"'pt 
financial year; and 

( c) the details thereof? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The details of 'general 
pool' quarters are as under: 

Typt" A • 574 

Type B (including Type 11). 3988 

Type C • 6376 

Type IV 72 

11010 --
(b) Quarters numbering about 5749 

and 5245 are expected to be complet-
ed during the current and next finan-
cial year respectively. The expected 
time of completion of the remaining 
16 is not quite certain at present due 
to a dispute in Court. 

(e) Yes, Sir. 
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(d) 5'149 quarters. 

(e) Type A • 

Type B (including Type II) • 

Type C • 

Type IV 

399 

2534 

2760 
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